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(a) whether \he Govcmment pro- 
pose m import edible o i b  during the 
current year : and 

(b) if so. the quantity and value 
thereof? 

THE MLNISTER OF STATE IN 
T H E  MINISTRY O F  ('IV11, SIJP- 
P1,IES AND PIJBI.IC DISTKIBII- 
TION (SHRI KAMN-UDDIN 
4l iMED) : (a )  and (h) (iovcrnmcnt 
IS consickring the question of import 
rjf  edible oils. during the currcttt 
bcar. 

Investment by ~lultinrtional 
Corn ponies 

3145. SHRI PRAKASII V. PATII. : 
Will the PRIME MINISTER be 
plcilsed to state : 

(a)  whether the Ciovernrnent have 
Ib~mulated any policy regarding thc 
Investment by multi~iational com- 
panies in India : 

(h)  whc~her the Gotcrnmcnt pro- 
pose to issue o list o f  such in~luslrics in 
which the multinational companies 
kill not be p e r n r i ~ e d / i ~ l l ~ u i e J  to 
; ! IVCS~ : and 

(c )  if so. by when the list is likcl? lo 
issued? 

THE MINISTER O F  STATE IN 
THE MINISTRY OF INDUSTRY 
(PROF. P. 1. KURIEN) : (a) lo (c) A 
'tatemenr o n  Industrial Policy was 
W e d  by Govtrnnlent in the 1-ok 
%ha on a4-7-1991. The policy 
soveming f o r o h  inwstmcnt has 
heen enunciated in paras 24 to 36 a n d  
para 39.8 of the Statement. 

wilt !he PRfNF MlKISTER bt 
pleased to stare the nuinher ol families 
lrssisted and proposed to he assisted 
trr,der the Integrated Rural newlop- 
ment Programme during 1991 ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RI.JR4L 
DEVELOPMENT (SHRI IJTTAM- 
RHAI H.  PATEL) : The total nun~be r  . 
of families assisted during the year 
1991 (from January. 1991 to June. 
1991) is 13.56 lakhs. The target lor 
assisting identified families is not 
fixed for a calendar year 1991. 
However. it is 2,54 lakh families for 
financial year 1991-92. 
issue of Letters of Intent for chartering 

Foreign Fishing Trawien 

3147. SHRI PRAKASH V. PATIL : 
Will the Minister of FOOD PRO- 
CESSING INDUSTRIES be pleased 
to stare : 

(2) whether the Gowmment  i t r e  

issuing letters of intenr liberally for 
chartering foreign fishing trawlers in 
order to increave couny.'s expon ear- 
nings: and 

(I?) if. no1 the steps the Govem- 
titent propose to take in the 
inatter 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD PRO- 
('ESSING 1NDI:STRIFS (SI1 RI 
(iIR[DHAR GOMANGOI ' ( . i t  atul 
(h) Letters of intent O r  ~h.ti-tt 'ri~lg of  
foreijp fishing vessel.; irrc i.;auetl in 
~ c c n d a n e e  with thc pn.\i~lcni Char- 
tcr policy under the Maritime. Zone of 
India (Regulation of Fishing hy 
Forcign Vessels) Act. 19XI ant1 the 
Maritime Zones of It\Jii~ (Regulation 
of Fishing by Fotcipn Ve~scls) Rules. 
\%Z In accordance uilh thc prtk 
visions of the said Act. no putni l  for 
chattering i s  ta be yraniiitl unlccs the 


